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Order dated 14.02.2017

CP No.2(ND)/2008 M/s Sudershan Doors Pvt Ltd & Ors

None appears for the petitioner side. Shri Adesh Tandon

represents the respondents company The matter has earlier been listed

for appearance of both the parties before this Bench, in pursuance of

direction issued by the Registry of Principal Bench NCLT directin g

such that both the parties to make appearance before this Tribunal on

3101.2017 and thus the case file is made over.,

It is a matter of record despite such direction there is no

appearance on behalf of the petitioner before this Bench. Although an

opportunity was granted for making appearance till date. Yet, today

neither petitioner nor their counsel is present. Notwithstanding the

above before passing a consequential order on such non-appearance 3

final opportunity is granted to the petitioner.

The respondent counsel is further instructed to issue a fresh

notice on behalf of this Tribunal to the petitioner counsel or to the

petitioner in person intimating that if no appearance is made by the

next hearing the court may constrain to pass a consequential order.

matter be listed on 6™ March,2017.

List on 06.03.2017.

The

SH. HP. CHATURVEDI (Judicial Member)





